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Order dated 07.,03,06

By filing a Memo dtd .006,03,06, the Advocate for
the Apr licant express2s the desire not to press
this 0.A.N0,183/06. A copy of the Memo has already
been served on Mr.U.B.Mohapatra,Ld.Sr;Standing
Counsel fér the Union of India,

Heard. This 0.A.No.183/06 is hereby dismissed

being not pressed. )
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